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Implementation of Koodangulam Ato-
mic power project

1964. SHRI S. MADHAVAN: Wil
the PRIME MINISTER be pleased to
state:

(a) whether Government had dis-
cussed with the Russian delegation
during their recent visit about the
Russian aid to implement the Kood-
ankulam Atomic Power Furoject;

(b) if so, what is the outcome of
the discussions; and

(¢) what are the steps contemplated
to implement this project expeditious-
ly?

THE MINISTER OF STATE IN
THE PRIME MINISTER'S OFFICE
(SHRI BHUVNESH CHATURVEDI):
(a) to (c) Owing to political develop-
ments in the erstwhile Soviet Union,
discussions were initiated wifth the
Russian Federation for reassessing the
feasibility of setting up the 2x1000MW
VVER Atomic Power Project at
Kudankulam in Tamil Nadu, The
Russian Federation has indicated that
the economic package as envisaged in
the Inter-Governmental Agreement
of 1988 would need to be madified.
From the Indian side it hag be2en em-
phasised that the project has to be
economically viable both in respect of
capital cost and unit energy cost
Both sides have agreed 1o continue
discussions on the subject.
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Hike in prices and shortage of essen-
tial drugs

1966. SHRI KRISHAN LAIL SHAR-
MA: Will the PRIME MINISTER be
pleased to state;

(a) whether it is a fact that the
indigenously processed medicines are
out of the reach of 80 percent of the
population of the couniry;

(b) whether it is also a fact that
there is chronic shortage of essential
drugs in the country; and

(c) if so, the steps already taken/
being taken to ensure the regular
availability of these medicines at
cheap rates?

THE MINISTER OF STATE IN
THE MINISTRY OF CHEMICALS
AND FETRILIZERS (SHRI EDU-
ARDO FALEIRO):. (a) No, Sir. Most
of the commonly used essential and
life saving allopathic drugs are under
price control. The prices of these
medicines are fixed/revised in accor-
dance with provisions of the DPCO,
87 after careful scrutiny of the recom.
mendations of the BICP. This mecha-
nism ensures that the prices fixed/
revised are reasonable and within the
reach of the common man.

(b) While the Government does gel
reports of t{emporary shortage of
drugs, no case of Chronic shortage of
any essential drug has come " tg the
notice of the Govermment. In most
of the cases, the instances were wof
temporary shortage of some branded
formulations in some localised w=areas,
for which other brands or therapeutic
equivalents were normally available.
As soon as any such shortage is re-
ported, the concerned manufacturers
are asked to rush stocks to the areas
of shortage.

(c¢) Ensuring abundant availability,
at reasonable prices, of essenfial life
saving aull prophylactic medicines o
good quality is the main objective of
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the existing Drug Policy. In the cur-
rent exercise of review of the Drug
Policy also, this objective has been
kept uppermost in mind.

Fertilizer plants manufacturing Cap-
rolactum

1967. SHRI N. E, BALARAM: Wil
the PRIME MINISTER be pleased to
state;

(2) the names of the fertilizer plants
in the country manufacturing capro-
lactum indicating the.capacity in each
plant;

(b) the estimaled requirement. of
caprolactum in the country;

(c¢) what ig the cost of production
of caprolactum in each of the plants;

(d) whether it is a fact that the
price of imporied caprolactum are
cheaper than the indigenously pro-
duced particularly after the introduc-
tion of the new policy by Government;
and

(e) if so, the steps proposed to be
taken to protect the indigenous units
against cheap import of caprolactum?

THE MINISTER OF STATE IN THE
MINISTRY - OF CHEMICALS AND
FERTILIZERS (SHRI EDUARDO
FALEIRO). (a) and (b) M/s Ferti- -
lizers and Chemicals Travancore Ltd.
(FACT) and Gujarat State Fertilizers
Company (GSFC) are the only two
manufacturers of caprolactam in the
country, with installed capacity of
50,000 tonnes per annum (tpa) and
20,000 tpa, respectively. The expan.
sion project of GSFC with additional
50,000 tpa capacity is under commis-
sioning. The estimated requirement
of caprolactam is around 90,000 to
100,000 tonnes per annum.

(¢) The cost of production of
FACTs caprolactum is estimated at
Rs. 63,500/MT. The average cost of
production of caprolactam manufac-
tured by GSFC (after commissioning
of expansion project) is estimated at
Rs. 61,700/MT.



